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Shn MorarJi Desai: Tables are 
given, statements are given, from time 
to time. In this t'ase also, it has been 
given. 

Shri S. M. Banerjee: In this state-
ment it is stated that leave to indus-
trial workers has been at't'epted. 
The definition of the terms "industrial 
employees" and "industrial establish-
ments" has to be evolved before issue 
of orders and it is proposed to consi-
der the matter at an inter-depart-
mental meeting. Ever. now the 
dl'finition of " industrial employees" 
is not known. So, the dela~' is annoy-
ing. 

Mr. Speaker: Th(' hon. Member is 
arguing. Next question. 

Manufacture of Equipment for 011 
and Natural Gas Comml.loll 

+ f Shri Ram Krishan Gupta: 
.1051. Shri Chunl Lal: 

I Sbri S. C. Samanta: 
l Shrl Subodh lIansda: 

Will the Minister of Steel, Mines 
and Fuel be pleased to refer to the 
reply giVl'n to Unstarred Question 
No. 1144 on the 8th March. 1961 and 
state: 

(a) whether the negotiations carried 
out for the manufacture of equipment 
needed for the Oil and Natural Gas 
Commission have sint'c been con-
eluded; 

(b) If 1'10. thE' r('sult thereOf; and 

(I') wh·ther spare parb of pumps 
and drilling equipment are already 
available from Ordnance FactOries? 

The ParlialDentar, SeeretarJ to &be 
MiD1ster of Steel, MlDes aDd ra .. 
(Shrl Gajea4ra PruacI SlDba): (a) 
and (b). Ordnance Facloriea will be 
in a position to manufacture IOID~ 
spare parts of slush pumps and drill-
ing equipment: re,arding other equip-
ments, the lists furnished by the Oil 
and Natural Gu Commiaion are 
under scrut.iny by Defeuc:e I:It.abUab-
menta. Further cliscuuiona are In 
prop-eu. 

(c) No, Sir. 

Shrl Ram Krlshan Gupta: CominJ 
to the first part of the question, may 
I know the names of the companies 
or firms with which negotiations are 
carried out? 

Shrl Gajendra Prasad Sinha: In the 
n·ply I have stated that negotiation 
is going on with the ordnance fac-
tories for manufacture of some of the 
components. 

Shri Subodh Hmw: May I know 
wh('ther the full l·qu:pments will be 
manufaetun·d in these ordnance fac-
tories or only parts? 

Silri GaJendra Prasad Sinha: Full 
('quipments of what? Rigs? Till now 
we have been able to come to an 
arrangement with the ordnance fac-
tories for the manufacture of lome 
spare parts. 

I.A.S. and I.P.S, Cadrea 

-1052. Shri Ilarish Chaudra Ma&bur: 
Will the Minister of lIome Main be 
pJ(·ased to refer to the reply liven to 
Starred Qu('stion No. 1072 on the 23rd 
March, 1961, and state: 

(II) what criterion governs the 
strengthening of I.A.S. and I.P.S. 
cadres ot each of the various Sl.atel; 
and 

(b) what explains the fact that 
while Madras has curtailed the num-
ber c('rtain other StateR have corul-
deTllbly increBlf.'d the number of I.A.S. 
officers? 

The Mbdllter of Slate III &be MIDJRrJ' 
01 Home A_airs (Sbrt Datar): (a) 
The strengthening of 1.A.S. and 1.P.S. 
cadres of each of the various Stalei 
dependll upon the requirements ot the 
State Governments in respect ot ad-
ministrative and police personnel. 

(b) Most of the State Governments 
have increased their cadre Itren~1 
.fter takin, Into conaideratlon their 
Third Five Year Plan requirements. 
Similar proposal trom the Govern-ment of .... dru la, allo. awaited. 




